Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 016-01-2023 TO 20-01-2023

S.NO. |APPEAL NO. FINAL ORDER NO./MISC DATE OF ORDER DATE ON WHICH
ORDER NOQ. RECEIVED FROM THE | ORDER SENT FOR
PS TO HON'BLE DISPATCH
PRESIDENT /MEMBERS
FINAL ORDER NO.
1 S7/52160/2018 F.0/51236/2022 13-01-2023 16-01-2023
2 |ST/50420/2015 F.0/51237/2022 13-01-2023 16-01-2023
3 C/51454/2022 F.0/50023/2023 13-01-2023 16-01-2023
4 C/52239-52243/2021 F.0/50027-50031/2023 13-01-2023 16-01-2023
5 S7/50451/2016 F.0/50033/2023 16-01-2023 18-01-2023
6 S7/51791/2016 F.0/50036/2023 16-01-2023 18-01-2023
7 ST/50457/2016 F.0/50038/2023 17-01-2023 19-01-2023
8 ST1/52943/2018 ST/50041/2023 18-01-2023 19-01-2023
9 ST/50374/2016 F.0/50042/2023 18-01-2023 19-01-2023
10 ST/52557/2014 F.0/50043/2023 18-01-2023 19-01-2023
11 S7/52556/2014 F.0/50044/2023 18-01-2023 19-01-2023
12 C/60-62/2010 F.0/50046-50048/2023 19-01-2023 19-01-2023
MISC ORDER

1 ST/59660/2013 1.0/3/2023 17-01-2023 19-01-2023
2 C/51712/2021 M.0/50014/2023 13-01-2023 16-01-2023
3 ST/52405/2022 M.0/50017/2023 19-01-2023 19-01-2023
4 C/52746/2019 M.0/50018/2023 19-01-2023 19-01-2023

uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.l Act may download these orders from CESTAT website.
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